GOVEENMENT (R INDIA
HUNISTRY OF CiVil AVIATION
LOK SABHA
UNSTARRED O Cg*? MO, : 1168
(To be answered on the 37 March 2016)

IUSER DEVELOPMENT YEE AT AIRPORTS
1168. SHRIMATI BUTTA RENUKA
SHRI V. ELUMALAJ

Will the Minister of CIVIL AVIATION
w1 oot @it be pleased to state:-

{(a) whether the Government is aware of the high User Development Fee
(UDF) being charged by some of the Afrporis im the sountry?

(b) if so, the details of UDF being charged at major sirports in the country?
(c) the steps taken/being taken by the Government to rationalise the UDF at
the airports?

(d) whether passengers have been demanding cut in airport charges of all
zirnoris across the country?

(e) if so, the details thereof?

() the steps taken by the Government in this regard?

AMNSWER

Minister of State in the Ministry of CIVIL AVIATION
FIIRR 0o (5 e T 0 ) 0 (D Muhesh Sharma)

(a) & (b):The rate of levy and collection of User Development Fee (UDF)
varies across the airports in the country. The details of rate of UDF being
levied at major airports in the country (including private & joint venture
airports) are as under:-

S.No. Airport UDF (in rupees);

Domestic International;
1. Ahmedabad 110 415;
2. Trivandrum 0 - 575;
3. Guwahati 332 332;
4, Kolkata 449 1124;
5. Chennai 166 667;
6. Hyderabad 430 1700
7. Bengaluru 306 1226;
8. Lucknow 392 1124;




9. Delhi {1 Gy Arrival ; Arrival
7. 34, Short Haul 48177,
Fie ”L:"‘Hl gﬂl;% 741.16
Long Hau! 4314.65 ng Haul 93295
Departure ﬁenarv—lr,. ;
Short Haul; 245.02 Short Haul  565.43;
Medinm Haut 895.26
Long Haui 490.04 Long Haul 1130.85

10. Mumbai (CSI) 274 548
11, Jaipur 150 16060

* The rate w.r.t. Delhi airport is applicable iz comypliance of the erder passed
by Hou'ble High Court of Delki.

(¢): Government of India has established Alrp saomic Regulatory
Authority of India (AERA) for ragzslz‘,-z L&.Eu:ﬁz.' pnd giier “nas:'ges for the
aeronautical services renderes at mu]ﬁr mrmms in the country. While
determining the tariffs. ATRA considers User Developnient Fee (UDF) as a
revenue enhancing measure to bridge any revenue shertfall, so that the
airport operator is able to get a fair rate re%m G 03 invesivent ‘md thus the
quantui: of UDF varies across airports.

(d): No Madam.

(e) & (f): Do no arises in view of (d} above.

Fedk ot



